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IN THE CENTRAL ADMIMISTRATIVE TRIBUNAL, JALPUR BENCH, JALFUR,

QA 191/94 : Date of ordar 25,1,95 <Q%
Mahesh Kumar Gupta : Applicant —
V/s

Respondents, ,

(X3

Unicn of India 2 Others

«

Couns2l for the applicant

-e

Mr. R.N. Matbur
Couns2) faor the respondents,

e

Mr, K.M. Shrimal
CORAM

Hon'ble Mr, Gopal Krishna, Member (Judicial)
Hon'ble Mr, N.K, Verma, Member (Administrative)

PER HOI'BLE MR, GOPAL ERISHHA, MEMDBSR (JUGICL AL)

Applicant Mahash Kumar Gupta has in this application u/s
19 of the Administrative Tribunals Act, 1¥85, prayed for the

following reliefs ;=

« "1. the adwvers2 remarks comnusicatad vide Annezure A-2
and tha rej2ction of the repras2ntetion vide Annexure A=l
may be set aside and the respondents may be directed to
produce the antire recornd partaining to tha2 ACR: of the
applicant and tha decision of the appellaete suthority and
the appeal submitted by the spplicant and after perusing
the entir: record the ordar for 2xpunging the adverse
‘remarks may be issued and respondents may be directed that
epplicant is 2ntitled to g2t premotior on the post of
Chargeman Srads 'AY with effect from 25,11,93,

ii. the directio may be izsu2d that applicent shall
be entitled to gt &ll consequential benerits which may
arise 3s s result of accepting thz adverse remarks
communicated to the applicant,

iii, Any other appropriat2 epler or dirzction which the

Hon'ble Tribunal may consider just and proper in the facts

and circumstances of the cas2, may also kindly be passed,?
2 W have h2ard the laarned counsel for tha parties, The
leamed comsel for the applicart states that the applicant hnas
alrzady been promoted to the post of Chargemasn Grad2 *A' by an opder
dated 16,7.94 wJe.f, 1.,11994. The counsel for the respondents
submits that this OA has hecome infructuous, The counsel for the

(JihA&&:ppllcant agrea2s to this preposition,
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3. In the rasult thisz application is dismissed as having
bacoma infructuous, No order as to cests,
Wi B
CEnan) | Cieppre

(M.K, VERIA (GOPAL KRISHNA)
MEMBER(A) MEMBER(J)



